
Crl. Appl. No.15/2010 
 

BEFORE 
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH 

 
16.06.2015 
 

  Registry is directed to re-issue Notice to the appellant informing 

the receipt of the record from the Supreme Court by registered post with AD 

within five days. 

  List this case on 29.07.2015.     

      JUDGE 

Lam 

    

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



WP(C)No.114/2015 
 

BEFORE 
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH 

 
16.06.2015 
 

  As prayed for by Mr. S Sen Gupta, learned GA appearing for 

the respondents No.1-6 and Ms. R Dutta, learned counsel for the 

respondents No.7 & 8, further three weeks’ time is granted for filing their 

respective affidavits-in-opposition. 

  Await service report for the respondent No.9. 

  List this case on 08.07.2015.     

      JUDGE 

Lam 

    

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



WP(C)No.177/2014 
 

BEFORE 
THE HON’BLE MR. JUSTICE T. NANDAKUMAR SINGH 

 
16.06.2015 
 

Hearing will continue on 24.06.2015. 

List this case on the top of the hearing list. 

  

      JUDGE 

Lam 

    

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 


